LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI
Tuesday, 17 January 2017 / 27 Pausha, 1938 (Saka)

2.00 PM
REVISED LIST OF BUSINESS
NATIONAL SONG-VANDE MATARAM

Obituary References: House to observe two minutes silence on the sad demise of :

i) Ms. Jayalalita, Former Chief Minister of Tamilnadu.

ii) Shri Hari Kishan, Former Member of the Legislative Assembly of the NCT of Delhi
(1993-1998) and Delhi Metropolitan Council (1977-80).

iii) Shri Kulanand Bhartiya, Former Member of the Delhi Metropolitan Council (1983-1990).

iv) The people who had lost their lives due to the Union Government’s decision to withdraw
Rs.500 and Rs.1000 notes from circulation, recent rail accidents and boat tragedy in Patna.

Question Hour: Starred Questions as shown in the separate list to be asked and replies given.

Papers to be laid on the Table:
Shri Satyendar Jain, Hon’ble Minister of Transport & Power to lay copies of the
following on the Table of the House:
I.  Annual Reports of DTC for the years 2012-13, 2013-14 & 2014-15 (English & Hindi
Version).
II. Review of the working of DTC for the years 2012-13, 2013-14 & 2014-15 (English &
Hindi Version).
III.  Annual Report of Delhi Power Company Ltd. (DPCL) for the year 2014-15 (English &
Hindi Version).
IV. Annual Report of Delhi Electricity Regulatory Commission (DERC) for the year 2015-
16 (English & Hindi Version).
Presentation of Report:
Ms. Rakhi Birla
Shri Amanatullah Khan
to present the Special Report of the Questions and Reference Committee.

Special Mention (Rule-280): The following Members to raise matters under Rule-280 with
the permission of the Chair:

1. Shri Nitin Tyagi 6. Shri S.K. Bagga

2. Shri Saurabh Bhardwaj 7. Shri Vijender Gupta

3. Shri Pankaj Pushkar 8. Shri Jagdish Pradhan

4. Shri Jagdeep Singh 9. Smt. Bandana Kumari

5. Shri Praveen Kumar 10. Shri Rajendra Pal Gautam

Short Duration Discussion:

Shri Saurabh Bhardwaj

Shri Rajender Pal Gautam

Shri Rajesh Rishi

to initiate discussion on alleged fiscal mismanagement in the Municipal Corporations of Delhi
which has caused hardships to the people of Delhi and non-payment of salaries to the
sanitation workers.

17 January, 2017 Prasanna Kumar Suryadevara

Secretary
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